
High Court of Jamrno · & ·K.as l1n1ir and Ladakh at Jammu 
( Exercising powers of B~r. C:o~mcil u .nder -Sectiorr 58 .o f the Advocates Act, 1961) 

. . . 

fl_Q_.I__I F I C A T I 0 N 

RG/ LP Dated': .ltJ . 1/ -- ') • ·· :) · 

It is hereby notified that Sh,-i Roshan l<hayal 5/0 Sh. Abdul Qayoom 

Khan R/0 House No.40, l<han Mahali a,. Baghat Barzulla, Srinagar Kashmir, 

bearing Certificate of Enmlment No .JK/ 30 1/1 987 dated 24th June, 1987, 

who had voluntarily suspended his · pract ice as an Advocate, is now 

permitted to resume his p 1~act i ce as an Ac(voca te on the Roll of Jammu and 
. . 

Kashmir Bar Council. 

By Order. \ : . . . . _ .. -· .. - \n 
( Mohammad'Yasin Beigh) 

No •. I • / ( l ( t ' " ) l I - 11 j) 
• • • . • . I) RG/LP Dated:· 

· . Registj;ar ()\dm.) 
•.' ~... ) ,, . · 

,. ' . ) r;\,·\\ \ ) , ... 
I ~ )I J. 

Copy to the: -
1. Principal District & Sessions Judge, Srinagar. 
2 . Registrar Judicial, High Court Wi ng Srinagar. 
3. Secretary, Bar Council of Ind ia , New Delh i 
4 . President, J&K High Cou rt'Bar Associat ion, Srinagar. 
5. Manager Government Press, Ja mmu for pub li cat ion in the next issue of the Govt. 

Gazette. · 
~CPC e-Courts High Couit ·of J&l< and Lada kh, Jammu for getting . the same 

uploaded on the offi cia l website of the High _Court. 
7. Incharge Chief Librari an,:. High Court Wing Jammu/ Sri nagar for information and 

also keeping record of the sa rT) e. . . 
8 . Shri Roshan Khayal, Advoca te .S/0 Sh. Abdul _ Qayoom Khan R/0 House No.40, 

Khan Mohalla, Baghat Darzul la, Srinaga r'. 
. ........ for information . 
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· ' 7 ' \. ~ _..- .. . ,o _,, .-_ 
Registrtar (Adm.) 
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